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New Deglhi this the 19th day of March, 19¢

HON'BLE SHRI JUSTICE P, K, SHYWF3UNOAR,
HON'ELE SHRI K, FUTHUKUFMAR, rEM3ER (»)

1.

Indian Statistical Service
Asspciation (Regd.),

1V Floor, Sardar Patel Bhauan,
Parliament Street, New Dalhi
through its Secretary, Shri

M. V, 5. Ranganathan 5/0 Dr,
M.S.M. Sarma, R/0 B2A-128g,
Japakpuri, New Delhi,

Shri T, S, Krishnan 5/0 Shri
S, K. Subbaiyan,

Deputy Adviser, Planning
Commission, 270 Yojana Bhauwan,
Sansad lMarg, Nsuw BDelhi,

Shri T, R, Tohanty $/0 Rabi

Narayan fphanty, Computer Litsrate,

Inter State Council Secrstariat,
Ministry of Home Affairs,

Vigyan Bhawan Annexe,

Maulana Azad Rpad, New Delhi,

Shri R, G, Mitra S/0 R, 5, RMitra,

Senior Research Officer,

‘,} ved L% il o,
Ead g hmet o b

Office of Registrar General of India,

West Block I, R,K.Puram,
New Dglhi,

Smt, G, Mythili,

Research Officser,
Planning Commission
Yojana Bhawan, Neu Uelhi,

Shri G .S oN ° r’Ul‘t hy’
Deputy Secretary,
Ministry of Defence,
Sena Bhawan, New Delhi,

Shri N, K, Sharma,
Senicr Research Officer,
Planning Commission,
Yojana Bhawan,

New Belhi,

( Applicant No,1 in person )

1.

~Versus- ~

Union of lndia through

Sec retary, Ministry of
Planning, 5eptt. of Statistics,
1V Floor, Sardar Patel Shauan,
Parliament Street, New Delhi,
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2. Shri N. M, Suamy,
Joint Cirector,
National Sample Survey
Crganisation (Field Operations
Division), 'Cd Block,
111 Floor, Pushpa Bhawan,
Pushga Vihar, Madangiri Rpai,
New

( None for the respondents )
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Shri Justice P. K, Shyamsundar —
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